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m UTTAR PRADESH POLLUTION CONTROL BOARD 1 4 3
W
Ref No- ,Hq’ﬁé'}% /C17 T 148 /2023 Date: /é ”//7”’ >
To,

The Registrar,

National Green Tribunal,
Principal Bench,

New Delhi.

E-mail : judicial-ngt@gov.in

Sub.: Report of a Joint Committee constituted in compliance of the order of Hon’ble
NGT dated 06-02-2023, in the matter of O.A. No. 808 of 2022, Joginder Kumar

Lamba Vs State of UP & Ors.

Sir,
That in compliance of the orders dated 06.02.2023 passed by the Hon'ble National Green

Tribunal, New Delhi in OA No. 808 of 2022, Joginder Kumar Lamba Vs State of UP & Ors,
the Report of Joint committee is annexed herewith and forwarded to you with the request that

the same may be placed before the Hon'ble Tribunal for perusal.

Your Sincer7ly,

(Vivék Roy
Chief Environmental Officer,
Circle-1

Copy to:

Member Secretary, U. P. Pollution Control Board, Lucknow for information.
Shri Pradeep Mishra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and

necessary action please.
Law Officer-1, U.P. Pollution Control Board, Luknow for information.

Regional Officer, UPPCB, Noida.

A o

-

Chief Environmental Officer,
Circle-1

é‘mﬂo;rg\,a’f. ffy @ve TC-12V, Vibhut! Khand,
'”“ﬁl'znéam;azzeom Gomti Nagar, Lucknow-226010
:2 0522-2.1207“ , 27120691, 2720681 Phone ; 2720831, 2720828, 2720691, 2720681
: Fax :0522-2720764

i : Info@uppcb.comb website; www.uppcb.com e.mall { Info@uppcb.com) website: www.uppcb.com
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STATUS REPORT IN COMPLIANCE OF

HON'BLE NATIONAL GREEN

TRIBUNAL

ORDER DATED 06 FEBRUARY, 2023

IN

O.A. NO 808/2022

TITLED

Joginder Kumar Lamba
Vs

State of U.P. & Ors.
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Report of a Joint Committee constituted in
compliance of the order of Hon’ble NGT dated
06-02-2023, in the matter of 0.A. No. 808 of
2022, Joginder Kumar Lamba Vs State of UP &

Ors.

1.0 BACKGROUND

The Hon'ble National Green Tribunal, Principal
Bench, New Delhi, vide its order dated 06.02.2023
in the matter of O.A. No. 808 of 2022, Joginder
Kumar Lamba Vs State of UP & Ors, directed as

follow:
v, We have heard learned appearing Counsel and with their

assistance gone through the record. Prima facie, the receipts filed for

purchase of water are not genuine and NOIDA Authority, in supporting

their genuineness, is unable to show its corresponding record. There are
contradictions in the particulars of the quantity of water purchased and
the number of tankers used for transportation. The stand of NOIDA
Authority and the report of joint Committee appear to be based on the said
self-serving information of the PP without any independent verification. In
view of inherent contradictions in the documents and absence of
corresponding documents of the Authorities, the said record could not have
been acted upon. The report being mechanically based on such unreliable
record cannot be accepted and stands rejected. A fresh report be filed in
the light of above observations after independent verification of facts. The
genuineness of the sources of water used may also be verified as in its
absence inference of illegal extraction of ground water may have to be
drawn. The nominees of the authorities in the Committee need to be of
higher rank than those who have now given the report with inclusion of
the Central Ground Water Authority (CGWA). The report may be furnished
within one month by email at judicial-ngt@gov.in preferably in the form

of searchable PDF/ OCR Support PDF and not in the form of Image PDF. -

The State PCB may also serve the PP...."”
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2. COMPLIANCE REPORT

2.1. Constitution of the Joint Committee

In compliance of the order of Hon’ble NGT, a
Joint Committee comprising of following members
was constituted:

1. Shri Vinay Kumar Tiwari, CDO, Gautam Buddha

Nagar.

2. Shri Avinash Tripathi, OSD (Jal), Noida Authority,
Noida, Gautam Buddha Nagar.

3. Shri Vishal Gandhi, Scientist-E, CPCB, Delhi.

4. Shri Jagdamba Prasad, Scientist-D, CGWSB,

Lucknow
5. Shri Shashi Vindkar, Environment Engineer,

UPPCB, Lucknow. .
6. Smt. Ankita Rai, Hydrologist, U.P. Ground Water

Department, Gautam Buddha Nagar.

2.2. Observation of the Committee-

A meeting was held on 02.03.2023 at project
site with all the committee members regarding
supply of treated water to the project during the
construction phase. In this regard, the discussions
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have been made with the representative of Noida

Development Authority and Project proponent. The
minutes of meeting is annexed at Annexure-1.-

Further, the inspection was carried out by joint
Committee members on 02.03.2023. At the time of
inspection Mr. Sagar Saxena & Mr. Gajendra Singh
were present as representative of the Project. As
mentioned by Project Proponent, Water requirement
for construction purposes is being supplied by Noida
Authority through STP treated water in the Phase I

and II of the project. Further, second meeting of -

committee was convened on Date-03/05/2023 to
deliberate upon the information provided by Project
Proponent and Noida Authority. Minutes of Meeting
is attached as Annexure-2.

Detailed observations are mentioned as below:

1- Treated water collected in tanks of approx. 500

KL capacity is lifted through pumps for purposes |

of construction work. The tanks are already
constructed in the premises of the project areas,
which was verified during inspection.

2- During the inspection of Joint Committee, no tube
well/ bore well was observed within the premises
and it was informed by the PP that no tube well
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exists in their premises since possession of the
plot.

3- Shri Sagar Saxena, representative of project, has
informed that, the treated water have been
purchased from STP of Noida Development
Authority, Sector 50 Noida, and it was transported
through tankers. The total treated water
consumed/ used is approximately 31,558
Kiloliter during the construction at site
Spectrum@Metroin Phase-I & II from April 2019
to 2022.

As informed by PP, 18,505 Kiloliter of treated
water was used for construction process (Curing,
Brick Work, Plaster and flooring). There was no
consumption of STP water for RMC / Concrete

Mixing because the activity of RMC is being

outsourced.
Apart from construction, 13,053 Kiloliter of STP

water is used for dust mitigation at site as well as

on road.
Item wise breakup of water requirement Vs

treated water is furnished and placed at

Annexure-3.
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4- Noida Authority in its reply dated 29-03-2023 to
Hon'ble NGT in this matter to authenticate

genuineness of the sources of water for
construction (quantity of treated water, receipt

no, receipt date, tanker capacity, treated water

lifted etc.) has clarified that, the total of 40,000

Kiloliter treated water have been purchased

from the Noida Authority out of which total

31,558 Kiloliter have been lifted/ supplied to

M/s Aims Max Gardenia Developers Pvt. Ltd., Plot

no. A, B, C & D, Eco city, Sector-75, Noida. The
details of verified documents related to supply of
treated water is annexed as Annexure-4.

5- For water requirement of operational phase,
Project Proponent has obtained water connection
from Noida Authority and has installed water
storage tank in the premises. The representative
of the Project informed that an underground
water storage tank with ample capacity is

constructed for operational section of mall.

2.3. Conclusion

In view of above facts and figures provided by
Project Proponent and Noida Authority, Committee
is of the opinion that Project Proponent namely M/s
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Aims Max Gardenia Developers Put. Ltd., Plot no. A,
B, C & D, Ecocity, Sector-75, Noida had used treated
STP water amounting to 31,558 Kiloliter for the
purpose of construction and dust controlling and the
same has been verified by the submission made by
Noida authority with the records available for sale of

STP water to project proponent.
Filing the report for kind consideration, please.

(Avindsh Tripathi) (Vinay Kumar Tiwari)
OSD (Jal), Chief Development officer,
Gautang_ﬁgﬂha Nagar

Noida Authority, Noida
W S
""‘—:'—--—————_.__‘:__.
(Jagdamba Prasad

(Vishal Gandhi)
Scientist-D, CGWB,

Scientist E, CPCB,
Delhi Lucknow
(Shas mﬁar} (Ankita Rai)
Environrment Engineer, Hydrologist, UPGWD,
Gautam Buddha Nagar

UPPCB, Lucknow
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.Aims Max Gardenia Developers Pvt. Ltd.

Office : E-004, Plot No, 8, Main Road, Golf City, Sector-75 Noida-201 301 (U.R)

Eco Friondly Tovn ship

o ANNEXURE-3

Regional officer,
UPPCB,NOIDA,U.P.

SUB: Information in the matter for SPECTRUM MALL plot A,B,C&D sector-75, Noida, U.P. of 0.A No. 808 of 2022
titled; Joginder kumar Lamba verses State of Uttar Pradesh & Ors.

Sir kindly acknowledge the STP water usage for the project spectrum@metro, sector-75, plot A,B,C&D, Noida, U.P. in
the above mentioned matter,

SUMMARY OF STP WATER USED AT SITE SPECTRUM@METRO PIASE-1 & 11

SNo YEAR PHASE-1 PIASE-IT D:;‘:If:';_“;fo"a':' W‘L"..S..Z'm‘?"' Wastage at site ng:,‘;,‘m%, mtarlrur:r:nd
- transportation o M STP(KL)
ey A 8 o "o R ABACDE
1 Apr19 26955 20050 45.00 . 61755
May-19 wsas | atnico 4800 . 648,65
Ju13 ars | - 50.00 3000  eeras
1419 e m_; 5900, 1.0 e -
il i 288.00 aw 25.80  suw
Sep-19 x| $4200 35.00 2100 €05.30
7:«-19 usss | us.;o_ 50.00 - 1000 s0ss8
" Hovats 4043 28600 % - - 62663 B
Dec-19 s 29200 77 @ 180 595.25 -
 nen as | S 7 $0.00 _ wm oL
" feba0 425,33 i 00 B ) 772”0 570353
Mar-20 369.63 - - .
T R e L e
2: 03.07.2010 "
03.12.20 )
Jul-20 172.97 19390 300,00 _ o 27.00 bl
Aug:20 21448 20021 7100 20 220 88547 B
Sep-20 239.08 212.24 425.00 Mo 3840 77389
Oct-20 240.69 1192 .80 635.00
Nov-20 2905 sy 1600 ™me
Dec-20 2180 10.99 as6 . 1252
B 2 e o R e e R
s 04122010 =
140621
Dec20 1437 3991 £00.00 00 84.00 13798
hin21 470.00 32000 583.00 88.00 5200 For P Lw
feb21 398.00 21 752.00 1.0 50 o %092 .

: Authorised S‘gna_log:.'

(G o (AT

Regd. Office : Shop No. - 61, Second Floor, A-2, Acharya Niketan, Mayur Vihar Phase-1,Delhi - | 10091
E-mall marketing@golfclty.In, customercare@golfelty.n, finance@golfelty.ln, Website ; www.golfciry.in

(
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ANNEXURE-3


fx\ims Max Gardenia Developers Pvt, Ltd.

Office : E-004, Plot No. 8, Main Road, Golf City, Sector-75 Noida-201 301 (U.R)

CITY

Eco Friendly Tovwnship
) \
Mar-21 $60.24 3301 612,00 92.00 55.20 1472.06
i) 405.76 420,00 62050 290 55.80 19148
May-21 592_1) 418.65 650.00 58.00 58.80 :1501.97
e 456.20 T 65000 93.00 p— 1332.02 _
TOTAL ETELES) 213581 Cuns | e w0 962620 . '10702.00°
15.06.21to — — T
181222
Juk21 78.92 85.79 127.00 13.00 1140 o
At U 117.73 123.00 bt 10.60 it
se92) 86.25 7645 16000 21.00 1260 270.10
pead 111.00 100.41 130.00 2000 12.00 30341
Nev:al 115.25 %0.15 124,00 1900 1140 _ 2230 _
Resiel 88.57 100.00 117.00 ) 1800 1080 hidd _
dan:a2 76.60 94.50 _ 16000 i 12.60 piheke
Feb:22 8273 8395 115.00 3700 10.20 933
Mar-22 82.39 84.00 138.00 210 12.60 27079
Apr-22 8432 114.41 12400 et 1140 it
e May-22 £0.82 9175 107.00 1600 9.60 397
it 84.45 100.00 128.00 19.00 1140 28205
Jul-22 81.45 7630 105.60 1600 9.60 2758
Avg:22 80.25 7000 115.00 iy 10.20 s
Sep22 3652 160.00 140.00 21:00 1260 a2
oa-22 75.00 61.50 112.00 1700 10.20 22130
Nov-22
oAl )
19122210
300423 !
D22 20071 23250 195.00 8% 17.40 saLa1
Jan'23 26041 250.50 202.00 30.00 18.00 65491
Feb23 24041 20550 207.00 3100 1860 60331
Mir23 217.56 26850 211.00 2.0 19.20 61235
APR'23 23841 24350 198.00 29.00 63051
e R R e T
11093 6012 13083 . 1961.10. 117686 |l 31ssan0
S iesos..

For Aims Max Gardenia Developers Pvt. Ltd.

t
. 8

\ Authorised sbgamf

- o |

Alms)

Regd. Office : Shop No. - 61, Second Floor, A-2, Acharya Niketan, Mayur Vihar Phase-1,Delhi - 110091
E-mail : marketing@golfcity.in, customercare@golfcity.in, finance@golfciry.in, Website : www.golfeity.in

CIN No. U70109DL2010PTC201695
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ANNEXURE

5
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 808 OF 2022

IN THE MATTER OF
JOGINDER KUMAR LAMBA ..APPLICANT/PETITIONER

Versus

STATE OF U.P & ORS. | ..RESPONDENTS

NDOH: 21.04.2023

INDEX

S.NO PARTICULARS PAGES

1. | ADDITIONAL AFFIDAVIT ON BEHALF OF THE

NOIDA AUTHORITY (FOR THE RESPONDENT 1*2{5

NOS. 2 TO 5)
RESPONDENTS
THROUGH 4
/
PLACE: NEW DELHI }
DATE: 29 .03.2023

(ABHAY KUMAR TAYAL)
ADVOCATE FOR THE RESPONDENT NOS.2 TO 5
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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 808 OF 2022

IN THE MATTER OF
JOGINDER KUMAR LAMBA ..APPLICANT/PETITIONER

Versus

STATE OF U.P & ORS. ..RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO.2
TO S5

I, Devender Nigam, S/o Sh. N.P Nigam, aged about 52 years,
presently working as Senior Manager, Planning and Jal
department, New Okhla Industrial Development Authority,
Administrative Building, Sector-6, Noida, Gautam Budh Nagar,
Uttar Pradesh presently at New Delhi do hereby solemnly affirm

and declare on oath as under:-

1. That I am working as the Senior Manager, Planning and Jal

department in the office of the Respondent No. 2 to 5 (herein
after referred as answering Respondent) in the above-

mentioned Application and I am well acquainted with the

facts and circumstances of the present case and hence

ompetent to swear this affidavit.

hat the answering Respondent in their reply affidavit dated

© 23.01.2023 has stated that the Respondent No.6 had

b



B, %Q‘x i
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availed the STP water facility from time to time from Sewage
Treatment plant, Sector 50, Noida and filed certain STP
receipts.

That Vide order dated 06.02.2023, this Hon’ble court had,
interalia, observed that:-

“Prima facie, the receipts filed for purchase of water
are not genuine and Noida Authority, in supporting
their genuineness, is unable to show its corresponding
record”

That it is submitted that the answering respondent had
inadvertently filed the STP receipts along with its reply
before this Hon’ble Tribunal, the said receipts were actually
submitted by the builder to the answering Respondent along
with the application for issuance of Occupancy Certificate
qua Commercial Plot No. C & D, Eco City, Sector 75, Noida.
The said STP receipts were issued by the builder to the STP
plant for disbursing the required water. It is pertinent to
mention here that the Occupancy Certificate qua
Commercial Plot No. C & D, Eco City, Sector 75, Noida has
not been issued till date because there are pending dues on
the said plot.

it is submitted that the record file of the Respondent
| . 6 maintained by the answering Respondent shows that

they have purchased total 40000 Kiloliter (Forty Thousand

159




Kiloliter) STP water from the answering Respondent from
time to time. A chart showing the total availed STP facility
by the Respondent No.6 and the STP receipts issued by the
answering Respondent along with their respective challans

are annexed herewith as ANNEXURE P/7 and ANNEXURE

DEP/(@T

[DEVENDER NIGAM]

VERIFICATION:-

I, Devender Nigam, S/o Sh. N.P Nigam, aged about 52 years,
presently working as Senior Manager, Planning and Jal
department, New Okhla Industrial Development Authority,
Administrative Building, Sector-6, Noida, Gautam Budh
Nagar, Uttar Pradesh presently at New Delhi, do hereby
solemnly affirm and declare that the contents of the above
Affidavit in Paragraph Nos.01 to 05 are true and correct to the
best of my knowledge and belief. 5 3 WA 750}

Hence, verified at New Delhi, on @hls """ day of March, 2023.

ONENT
[DEVENDER NIGAM]
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HDUEC BANK Date: 19-fae-2022 | Allottee Copy |
NEW QLA INDUSTRIAL !)!'ZVF,!.Oi’Mf‘iN"i' Al;"l"lf()}lf Iy v
GST Now 09AAALNOI2OATZY

Chellan N0.:800213872
property Type: JAL-10
{Consumer No! |

Registration (d:
Account Nou NOHWAOADUQ
HESC Codet HDECH04989

Location: Sector-, Blocks plot/Flat No-
Applicant: AIMS VIAX GARDENIA
DEVELOPERS PV LTD.

‘ Mabile No: 9891964075
§.No Account Hend Amount i ermail:

{ SHWER TREATED W/\'I‘I,if( 20,000 Address; PLOT NO~C&D, SECTOR-75
- N Total: 20,000 GST No.:
In Words: Twenty 'l housand PAN No.:

Connection:
Rill Duc Date:31-feavR-2022
Bill Period:

Plense find enclosed herewith Draft/Pay order No/Cash_¢ 966} Dated 1alh o for
Rs._ Jdeeon ) ___Drawn Onz o) CLye e i&g@jﬂg%b()‘/ﬁ mentioned account head the payment of property

Allotied / Lease / Sublczxsc;gﬁqnjpf'@yigtﬁsfg% fo ;e by NOIDA Authority.

. ., ok MB‘W
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79 Del i%ﬁm { Notes
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(Paywent alone will pot aeerus any sigghat s aftottee

{Nowithstonding ey request af the sliotee the payment, made by the allotee shall be first adjusted towards she interest de, if any, and fhe belance shail be
adjusted sownrds the annmal leasorent und the instaliment respectively.

(MAllottee will pry GST by Reverse Charge Mechanism agalnst Property. Authority's GST No: 09AAALNOI20A1ZY
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valid For: DH/Cash/Fund Transior

HDFEC BANK Date: 19-faraT-2022 Allottee Copy
NEW OKHLA INDUSTRIAL DEVELOPM ENT AUTHORITY
GST Now: 09AAALNOIZ0AIZY

Challan No.:800213869
Property Type: JAL - 1()
Consumer No:

Registration Id:
Account No.: NOHWHADUQ
IESC Code: HDFC0004989

Location: Sector-, Block-, Plot/Flat No-

Applicant: AIMS MAX GARDENIA

DEVELOPERS PV LD,

Mobile No: 0891964075

S.No Account Head Amount Bmail:

. SEWERTREATED WATER 20000 | Aqdross; PLOT NO- A & B, SECTOR-TS, NOIDA
Total: 20,000 GST Nou:

v/, ” ¢ »
In Words: Twenty Thousand PAN No.:
Connection:
Bill Due Date:31-fgHwR-2022
Bill Period:
Please find enclosed herewith %&acWPay ggi,enﬂol@ash §o7€60  Dated yalulz for
Rs, boli~ Drawn:@ﬁm 4 £ Xagainst-above mentioned account head the payment of property
Allotted / Lease / Subleade [Repimreanyoelidrges Zeb by NOIDA Authority.
jnitials
Authorised Signatory - 1§ OEC 1002 Depositor Signature

i s X e,«{j‘)mils\of Notes
2000% | sod;},;i_ }_ﬁ‘gﬂﬁﬁi—‘ﬂfé’m‘l sor | 20¢ | 10¢ | 5* |Total
| N T O |

Note:

(1)Payment alone will not acerue any right to allottee,

(2}Nonx'i:hstanding any request of the allotee the payment, made by the allotee shall be first adjusted towards the interest due, ifany, and the balance shall be
adjusted towards the annual leaserent and the instaliment respectively,

(3)Alottee will pay GST by Reverse Charge Mechanism against Property. Autharity's GST Nat 09AAALNOI20AIZY
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